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Mr. Deputy-Speaker: There are still 
31 hours left for this discussion. Dis-
russion on the motion regarding Re-
port of ti.1e Commissioner fo,' Sche-
duled Castes and Scheduled Tribes 
has been put down for tomorrow. 
That will come up after this discus-
sion on the UGC Report is over. 

8hri Surendranath Dwivedy (Ken-
drapara): After that there is the 
Hindu University Bill. 

Mr. Deputy-Speake.r: After this 
discussion we will take up the motion 
regarding Report of the Commi~d"r,er 
for Scheduled Castes and Scheduled 
Tribes. 

CALLING ATTENTION TO 
MATTERS OF URGENT PUBLIC 

IMPORTANCE-(Contd.) 

:ii) Strike by ttle workers of the 
Madras Port Trust 

Shri Nath Pal (Rajapur): Sir, under 
Rule 197 I call the attention of the 
Minister of Transport to the follow-
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ing matter of urgent public import-
IInce and I request that he may make 
R statement thereon:-

"The strike by the workers O)f 
the Madras Port Trust." 

The Minlster of Transport (Sm; 
Raj Bahadur): Sir, as a result of dis-
cussions a settlement satisfactory to 
both tohe parties has been rea~hed. 
The strike was called off this after-
noon and the workers have returned 
to their duties. 

8m: Nath Pai: In view ot the fact 
that the strike was occasioned by the 
apprehension entertained by the 
workers that they will be losmg in 
real wages becaUse of the new prac-
tice of recruiting employees and also 
in view of the fact that th£' strike 
was led by a distinguished member 
of the ruling party, may I know 
whether the Government in future 
will retrain from making this slander-
ous charge against the Opposition that 
the food situation in tohe country is 
caused by irresponsible strikes at 
ports in the country, as the Prime 
Minister and some other Ministers 
are getting in the habit of insin'lllting? 

8hrl RaJ 8ahadur: So far as the 
leadership of the strike is concerned, 
it is true that the gentleman today is a 
member of this party, but till some-
time before he was a member of tohe 
hon. Member's party and the old 
habits take time to die out. About 
the food situation, I do not think it 
was affected by that. So far as th£' 
apprehension is concerned, We have 
recently commISSIOned three new 
berths and that necessitated additional 
labour. That was not the only rea-
Bon. The demand for the Union that 
the existing 'C' category casual and 
'B' category semi-casual labour should 
be upgraded and promoted, and in 
regard to these matters a settlement 
has been reached satisfactory to both 
the parties. 

Shrl D. C. Sharma (Gurdaspur): 
Sir, there have been strikes at various 
ports recently. Those strikes have 
also interfered with the clearance of 

Importance 

stocks of foodgrains that have come 
from abroad. May I know if the Gov-
ernment is aware of the ba5ic causes 
tlrat lead' to these strikes, if so, what 
machinery the Government· has evolv-
ed so that these strikes do not come 
up in such quick succession at these 
various por:ts. 

Shri Raj Babadur: There are many 
assumptions in the question which the 
hon. Member has put. So far as the 
question of affecting the unloading of 
foodgrains is concerned, it Was affect-
ed to a certain extent in the port of 
Bombay when t.he Food Ministry 
labour unloading the foodgrains went 
On go-slow strike for some time. 
Off and on, strikes have of course 
occurred in the port of Goa. I know 
that. But, apart from that, I do not 
think any other port has been affected. 
I'll the Goa port we do not handle 
foodgrains as much as we handle iron 
ore. 
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Shri ShIDkre (Marmagoa): Are 
Government trying to study the 
Whole problem on an all India level 
and devise waYs and means to avert 
such strikes in future? 

Mr. Deputy-Speaker: We are now 
concerned only with the strike in the 
Madras port. 

Shri ShJDkre: As the strike has 
taken place there, will Government 
look at it in relation to the whole 
country? 

Shri Raj Bahadur: The situation is 
constantly under review and it is 
with that end in view that we have 
recently appointed a Wage Board to 
go into the question of wages and 
allowances etc. for the port workers. 

17.08 Ian. 

BANK OF CHINA· 

Mr. Depupty-Speaker: We will now 
take up the halt-an_hour discussion. 
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